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IN THE CENTPAL ADMIUNISTFATIVE TFIRBRUNAL, JAIFPUP REIWCH, JAIPUR.
0.A.No.R9A5/92 Date of order: 24.7.1995

Govind Singh Tamoli
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Union of India & Anr. : Rezpondents.

Mr.Virendra Lodha Counsel for applicant

Mr.N.F.Jain : Counsel for respondents
CORAM:

Hori'ble Mr.0.P.Sharma, Member (Adm.)

Hon'b;e Mr .Ratan Prakash, Membei (Judl)

PEF HON'RLE MP.D.P.SHAFMA, MEMEEF (ADM.)
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the poat of Bead'CTlzrlk/Azsiscant hzId in December 1594, The
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Member (Judl). Membetr (Adm. ).



